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RESUME OF WORK DONE BY LOK SABHA DURING THE NINTH

SESSION OF SEVENTH LOK SABHA—JULY-AUGUST, 1982

I. DURATION OF SESSION

Date of commencement

Date of adjournment sine dis .
Date of prorogation . .
Number of days of sittings
Number of hours of sittings

L]

8 July, 1982

16 August, 1982
17 August, 1982
25

182 hours and
minutes,
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SUMMARY

. Bills pending at the end of the last session . . . . . .
Bills opposed at introduction stage . . . e . .
Bills passed by Rajya Sabha and laid on the Table . . . .
. Bills returned by Rajya Sabha with amendments sad laid on the Table

Motions for adjournment of debate on Bills adopted
. Bills referred to Select Committee

. Bills referred to Joint Committee . . . .
Bills reported by Select Committee . . . . . . .
. Bilhrepomd by Joint Committee . .

in and referred to Joint Gommluee by Raj uf' Sabha in
tupoctofw motion for concurrence was sdopted

Bills ntbeaudd‘themmd&MNo.t&aod’ Lok Sablu
BulletPan il daeed et pon
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SUMMARY
Bills pending at the end of the last session
Bills introduced .
Bills withdrawn .
Part-discussed

Bilhpendm;luhcendofé);ema& pl.uNo. laetofnul.letm PnrtII

dated 26-8-1982
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3. CALLING ATTENTTON STATEMENTS

$l.

No.

Brief Subject

Name of Member
who called
atteation

—— . —

Date of Staterunt

The reported scvere cyclonic
storm  which hit several
coastal districts of Orissy on
kﬂ:e, 1982, resulting in

th of a large number
of persons and loas of eatile
acd devastation on a wast
ml and the relisf

operations orgenised in the
affected areas.~

Serious situstion arising out
of the continuous striks by
thousands of textile workers
of Bombay since January,
1982 and the action taken
by the Government in this
regard.

The reported recent sir crash
cf an Air Indig Boeing at
Bombay's international
airport resulting in the death
of about 20 persons.

Serious situation arising out
ofthe closure of  seventeen
jute mills in West Beagal
resulting in unemployment
of a large number of workers
and further depression of
raw jute prices for the
farmers.

Shri Virdhi
Chander Jain

Shri Ramavatar
Shastri

Shri Chandre Pal
Shailani

Shri Narayan
Choubey

Rao Birendrs Singh

————— ——— ——

8~7-1982

Skri Bhagwat Jha Azad

o-7-198a

Shri A.P. Sharma
13-7-1982

Shri Shivraj V. Patil

14-7-1982

Situation arising out of Shri Zainul Basher Shri P.C. Sethi

accidents, dacoity and loot
in the R.adwnyf;;llu;s m}ﬁdl
Passengers arc cure
and the action faken by the
Goviramentin regard thereto,

S e s —— s

15-7-1982

Situation arising out of the Prof. RupchandPal  Shri R. Venkataraman

agitation in Karpataks on
the language formula.

18-7-1982

©

52

58

40

25

13
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7 Situation arising out of acute
wti‘th Pecial i';i:ﬂ:hl=

coun reicrcace

o Dol D Pradet

s Madhya Pradesh,

Rajasthan
» bl .Ul“!
and am Bepgal causing set-

to the agricultural

back
and industria]l sectors in the
country.

8. The reported detection of
bogus recruitment
recruiting a large number
of fake persormel for the
Army and the Navy.

9. Reported scx  determination
tests cartiéd on by Private
doctors in the country
resulting in large  scale
destruction of famade foetuses
which will bring dowa the
already declinhrg  female
sex ratio, harm the mothers’
health and cause deformity to
the children.

10. Th;;epc:ﬂ Ln.deﬁnilc deten-
n a large number
of undertrial

and deaths of many of them
and action taken by the
Goverament in  regard
thereto.

1. Thereported extremist activities
in Punjab posing a threat
to the unity and integrit
of the country as evidence
by the recent incident of
@ bomb attack an_the Hmily
house of the Chief Minister.

12. The reported move by certgin
States to abridge the freedom
of Press and the reaction of
the Government thereto.

. The reported death of ms
'3 children in Delli due  ta
gastroenteritis.

Shri Rejesh Pilot

8bri Ghandra Pal
Shuilani

Shrimati Susecla
lan

Shri Eduardo
Faleiro

Shri Mani Ram
Bagri.

Bhri Ajit Bag

Shri Rams vatar
Shastri

H.

Shri A.B.A. Ghani Khan 1
Chaudhuri

19-7-1982

Shri R. Venkataraman

~ 20-7-1982

Shri B. Sh_lnhummd

26-7-1982

Shri Nibar Ranjan
Laslxr

27-9-1982

Shri R. Venkataraman

S S S P

Shri R. Venkatars nan

Shri B. Shankaranand

" g8-1982

1

M.

49

05

25

49
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14. Regoned delay by various ShriRana Vir
4 tate  Governments  and Singh
Public - Undertakings - in
unplemcnting the guidelincs
laid down by Gentral Govern- L
ment for rcscttlemmt of
cx-scrvicemen.

Shri K.P. Singh Deo




4. DIVISIONS

Number of Divisions held

$

16






6. LEAVE OF ABSENCE

SL Name of Members Period for which  Date when
No. leave granted leave
granted
1. Shri Krishna Chandra Halder . . . . 8-7-1982
to
13-8-1982
2. Shri Moti Bbai R. Chaudhai ., . . 9-7-1982
to 5-8-1982
13-8-1982
g. Sbri H. G. Ramulu . . . . . 14-7-1982
Sl
7-8-1982
4. Shri Subodh Sen . . . 30-3-1982
to
40-4-1982
and
8-7-1p82
Cy 1ot |
3-8-1982
7. MOTIONS

(i) Motion of No-Confidence in the Council of Ministers

Brief Subject H&? Member Dateon Whether Dateof Time Decmon

whcih leave was discussion takén  of the

leave of ted House

the House the

asked for ouse

H. M.
Waat of confidence 198  Shri 13-8-1982 Leave 16-8-1982 10 05 Negativ-
in the Council of Hemwati granted ed
Ministers. Nandan
Bahuguna

(ii) Motion under Rule 988 for Suspension of Rules

Brief Subject Member Date on Time Remarks
whicn  taken
motion
moved
H M.
. S on of proviso to rule Shri Bh t 6-8-82 o o2 Adopted.
uspnm o apel to ral : agwat Jha pted
mutmnl for gmlo consi-
deration and of the Iron
Ore Mines and ganese

Ore Mines Labour Welfare
Cess (Amendment) Bill, 1982
and Iron %rc hh{(mu and
Manganese Ore ines La-
bour Welfare Fund (Amend-
ment) Bill, 1982.

18
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8. OATH OR AFFIRMATION

SL Name Constituency . State I‘ngulge of Date
No. oath/
Iﬁm
1. Shri Jagannath Shivram Thane Maharashtra Marathi
Patil. g (Oath)
2. Shri Lala Ram Ken . Bayana (SC) Rajasthan Hindi
(Onth)
4. Shri Deen Bandhu Udaipur Rajasthan lish
Verma B(g.m) -
4. Shrimati Sumati Oraon Lohardaga (ST) Bihar _ Hindi
I~ (Owth) 'y By-198
5. Shri Baburao Paranjpe Jabalpur Madhya Pragesh Hindi
(Oath)
6. Shri Amal Datta . Diamond “West Bengal m f
Harbour ( a-
tion)
7. Shri Hemwati Nandan Garwhal Uttar Pradesh Hindi
9. OBITUARY REFERENCES
Sl.  Namec and particulars of Date of Date on Time R I
Nox Membership death whicn aheg e
reference
made H M
! 2 3 4 5 6
3
1.\/?{1 Maldevii M. Odedra, sitting o-5-1982 )
dember.
2, Cumbum N. Natarajn, sitting 30-6-1982 !
ember. ||
3. - Hira Vallabh Tripathi, {

ember of Provisional Parliament;  26-4-1982
and First Lok Sabha.

4 _Bhi P. T. Thanu Pillai, Member of  15-5-1982 l
the First and Secpfid Lok Sabha. {jﬁg

5. Shri Satya Narain Singh, Member 24-5-1982" ' Ba9e1
of the Fourth Lok Sabha. “ 7-1982 o o7

6. Radha Raman, Member of the  8-6-1982
rst and Second Lok Sabha.

7. Mirza Mohammad Afzal Beg, 11-6-1982
Member of the Constituent
Ammllly and Provisional Parlia-
ment.
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! 2 3 4 5 6
8. Ari Shree N Das, Member -6 H M-
ara om ; 1
of the leldvn,l“l’uhmrnt, (Al
second and Third Lok Sabha.
9. i Sar Sinha, 30-6-1982 | B-7.82 o oy
. ember of the Constituent Assem-
"~/ bly, First and Second Lok Sabha.
10, i Dwarika Nath Tewari, 2-3-1 14-7-1982 o o1
~ Member of Second Lok Sabha. 7198
Shri D. Kamakshaiah, 3/4-8-1982 )
sitting Member, 1
Shri Tribbuvan Narain -8-1982 -8-1 o o3
J buvan Neain Singh, .~ 3/4-8-198 r s 98
ment, First and Second Lok Snbha. J
Shri Godey Murahari, 1 6-B-1982 o o3
Member of Sixth Lok Sabha. Si-18 o® .
14. K. Pottekkatt, 6-8-1982  11-8-1g82 0 ol
Munber of Third Lok Sabha.
15. Shri B. L. Sondhn 1-8-1982 13-3-1982 o 02

Member of the Gonmnmt Assem-
- blyand Provisional Parliament.

10. PAPERS LAID ON THE TABLE

—_ —_—
(i) By Government . . . . . 6or
(il) By Privatec Members . . . . . . . . . Nil

11. PETITIONS

Presented by Members . . . . . . . . . z
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13. QUESTIONS

(i) Starred
Number of Questiont put down in Question Lists for Oral Answers . . %48
Number of Questions orally answered . T 139
(ii) Unstarred
%ﬁ Questions put down in Qpccuon an for Wr:t'tcn Anlwu-l anc.l cosssh
(iii) Shart Notice Questions
Number of Questions put down in Short Notice Question Lists . . . Nib
Number of 8hart Notice Questions orally answered . . . . . Nil

* Inclades 9 Starred Questions postponed/transferred  from on; Mialstry to anather.
*#+ Includes 86 Unsarred Questions withdrawn [transferred fram one Ministry to another.
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14. RESIGNATIONS BY MEMBERS

8. Name State Canstituency Date from  Date of Date of
No. which issue of announce-
resignation Notification ment in
took effect  in te/ the Housc
P tion
in Bulletin
1. Shri Devi Lal Haryana Soncpat 91-5-1982  81-5-1982 8-7-1982
8. SbriZailSingh . Punjab  Hoshiarpur 22-7-1982  22-7-1982 22-7-1982
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17. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcsment

Subject By whom

Date

Regerding discussion on the Motion of No-Confidence in the Deputy
Council of Ministers to be moved by Shri Hemwati Nandsn Speaker
Bahuguna and fixation of sitting of the House on Mond: y, 16
August, 198a.

13-8-1982

31



18. STATEMENTS

(i) Suo moto Staiements made/iaid by Ministers nuder Ruls 372

Sl Subject Nome of Minister Date Time
No. taken
1 2 3 4 )
H M
1. Regarding Overdrafts of States . Shri Pranab Kumar 8-7-1982 o0 o5
Mukherjee
2. Government business from the week Shri Bhishma Narain g-7-19g82 o0 =20
commencing the 12th July, 1982, Singh
8. Situation in Lebanon Shrimati Indira g-7-1982 o oF
Gandhi
4. Indis's extended arrangement with the Shri Pranab Kumar 13-7-1982 o o5
International Monetary Fund-Pro- Mukherjeey
gramme for the scoond year.
5. Goverament business for the week Shri Bhishma Narain  16-7-1982 o 18
commencing the 1gth July, 1982. Singh
6. Regarding a m:jor accident that occur- Shri Bhagwat Jha 19-7-1982 o o2
red at Topa Colliery of the Central - Azad
Coolficlds Limited in the Hazaribagh
District on 16 July, 1982, resulting in
the death of 16 persops.
7. Drought conditions in various parts of Rao Birendra Singh 20-7-1982 o 07
_ country and the steps taken by
tte” Government in this regard.
8. Government " business for the " week ShriBhishma Narsin  g@2-7-1982 o 18
commencing the 26 July, 1982. Singh
9. Release of a further instalment of Addi- Shri Pranab Kumar 22-7-1982 o o2
tional Dearness Allowance to Central Mukherjee
Government Employees and relief to
Pensioners including family pensioners
w.edf. 1st April, 1982,
10. Increase in the issue price of wheat to Rao Birendra Singh 26-7-1982 o o3
the Public Distribution System and ' "
the roller flour mills,
11, Creation of buffer stock of sugar . . ' Rao Birendra Singh a6-7-1982 o oy
12. Regarding the incidents which took Shri R. Venkntaraman @8-7-1982 o og

ce in Hauz Qpezi and Lahori Gate
olice Station sreas of Delhi on the
asth and 26th July, 1982.




I 2 3 4 5
H. M.

13. Tr:mnctwn rclating to the purchase of Shri P. Shiv Shankar  28-7-1982 o og
HBD from M/s. Kuo Oilin February,
1g8o.

14. Extension of the time for completion of Shri P. Venkats- J 98-7-1082 o o2
the inquiry and submission of report subbaiah
by the Kudal Commission of Inquiry
on Gandhi Peace Foundation and
other organisations,

15. Government business for the week Sbnmmhma Narain go-7-1982 o 20
commencing the end August, 1982, Singh

16, Blow-out in ane of the wrlls bems Shri P. Shiv Shankar 2-8-1982 o o5
drilled in the Bombav High field.

17. Hijacking of an Indian Airlines plane on} Shri A. P. Sharma 581982 o oz
4 August, 1989

18. Government  business for the  week Sbri Bhishma Narain 7-8-1982 o 35
commencing the gth August, 1982, Singh

19. Sale of tickets of ASJAD to the Mem- Shri Buta Singh 7-8-1982 o oa
bers of Parliament.

g0. Killing of two persons of Schedulccl Shri R. Venkats- 8-1 o o

< QCeste in village Mancharpur raman e o815 3
l{:}o;rnu Mohanpura, District Aliw-h

21. Proposal for delinking of the mana Shri Veerendra Patil  [13-8-1982 o oz
ment of the Haldia Dock Complex ﬁ-ﬁ: : (138198
that of Calcutta Port Trust.

22. Settin up of a Tripnrute Commmce Shri Shivraj V. Patil  13-8-1082 o oz
to dea
by the 'I'exnle mduﬂry mclut%ng its
warkers.

23. Prime Minister’s visit to the United %P. V. Narasimha 13-8-1g82 o 10~

States of America and Japan.




(ii) Mailers under Ruls 977

Sl. Subject Name of Member  Minister Date Time
No. who raised the who made taken
‘ matter the state-
ment in
response
thercto
1 2 3 4 5
. ) H M.
1. Tmplementation of the recom- Shri Rasheed )
mendatioas of various Masood |
reporis of Police Commis- |
sion. |
|
tion of scparate Ministry Shri Bheckhabhai |
and firm polic J for the 1
maintenance ancient i
mnnuments. 1
sking mepsures to chock Shri K. Lakka- ||
the pollution of river ppa I
waters and the air. 1
4. Deteriorating economic con- Shri Zainul Basher I
ditions of handloom wea- !
vers of Uttar Pradeh in |
view of mzrketing problems !
and bugden of refund of !
bank loans. :
A"E?ed closing down of flour Shri R.L.P. | B-7-1 o 2
5 mills in Bibar in view of Verma | Tighe 3
reduced  supply of wheat |
quota to them. I
6. Alleged reduction in  the Shri Ramavatar b
‘quota of ricc and wheat Shastri |
to Bibar and need to in- |
crease the same. |
|
7. Alleged tampering of the Prof. Madhu | Shri QM.
telephone of Justice Dandavate | Stephen
Khanna, en Oppasition l
nominee for the Presidential ]
election. |
8. Increased financial assistance Shri Ashok ||
to Rajasthan Government Gehlot
for famine relief measures. :
ftroduction of a legislation Shri Bduardo |
amending Constitution to  Faleiro !
give, wtmg rights in the |
Presidential election to the |
elected Memu:ﬂd' Union |
Territory :
10, Steps ta cnlm payment to Shri Harish |
sugarcanc farmers by sugar Kumam ]
valfls in Uttar Pradesh. Gangwar )

34



@]

screening  their  films  in
Delhi in view of certain
recent rules of the Delhi

1 2 s 5
1. Ng:lto restart the closed Shri Tariq H. M.
tihar jute mills of Bihar, Aawar ;l
- “&‘,diu‘“““’p}fm‘.sﬁ'“fwn‘.’“ Kermas Gangwar |
y-Pilibhit umar Gan |
r-Baheri-Badaun  section |
of the North Eastern Rail- |
way. I
19. Steps to open Rail and Road Shri Ashok :
traffic  between  India- Gehlot |
Pakistan- through Munabo- )
Khokhrapar in Barmer district |
Rafasthan. |
14. Problem of admission ta Shri Chatur ! 13-7-1982 o
4 Prob o . bhuj b g~7-198 o9
Delhi. :
15. Gentral clearance for the two Praof. Ajit |
petro-chemical projects of  Kumar Mchta |
Bihar Government. 1
!
16, 1 in the freedom Shri Ramavatar |
' pension amount Shestri |
and implementatign of the \
recommerdations of All I
India Freedom  Figh- |
ters Associatian. i
|
17. Restarting of irrigation cons- Shri Ram Pyare
truction work in Mirzapur Panika Pra :
3{:&13 of Uttaa l:lmduh '
gedly stoppe ue to
tion of the provisions |
Indian Forest Act. |
|
18. Need for stern action against Shri Chandra Pal |
the fake agencies recently Shailani |
found cheati innocent |
by oflering  jobs I
n countrics. |
|
19. Alleged move to close down Shrimati Jayanti
Raliway Sorting. Section of Patmatko T |
the Pun-Howrah Express. |
20. Measures to check alleged Shri Herlkesh !} 14-7-1982 o 13
incidents of atrocities by Babadur
palice on wommm. certain
villages of Uttar Pradesh.
a1. Alleged delay in issusnce of Prd' P.J
pussports from the Cochin Kurien
Office.
ag. St:r effective working Shri B. D. Singh- E
Nationul Cadet Corps. I
23. Problems of film societies in Shri K. A. Rajan :
1
|
|

Administration.

-—
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24. Installation of the statue  Shri Mani Ram )
of Mahatma i Bagri

Gandhi near
India Gate and of Sardar

Bhagat Singh.
25. Alleged irregularities in the  Shri Sat
distribution of relief items Chakra

for the Orissa cyclone vic-
tims.

26. Increasing our forest wealth  Shri Bheekha-
with the slogan ‘Birthday bbai
tree’ scheme.

27 Alleged closure of a large Shrimati Sanyo-

number of dye-stuff unitsin  gita Rane
Western Maharashtra and

provide excise exemption to
such units to give them nece-
ssary protection.

28. Alleged shifting of material ~ Shri Uttam
meant for corversion of Rathod
Manmad-Mudkhed Railway
Section,

29. Reconsideration of the alleg- Shri Ba
ed orders for security Pnrulcﬂ:'“hb
sits towards telephnn;u b
arrears in Ratnagiri district
in Maharashtra,

80. Need to monitor the Shri Rajesh Pilot
ervice quota

of reservation of s
fixed for ex-servicemen.

g1. Improvement of rail services  Shri
on North-Eastern Railway Sonkm

serving Eastern Uttar Pra-
desh.

8a. 'I& ing over of the Vinod and Shri Satyanarayan

Textile Mills of Ujjain Jatiya
in view of losses inc by

83. Need for overbridge at Joun- Dr. A.U. Azmi
m Railway Station in Uttar

to enable passengers
to go to various platforms.

84 Installation of Radio Station Shri Virdhl
in Border districts of Barmer  Chander Jain
and Jaisalmer in Rajasthan
in the Sixth Five Year Plan.

Shortage of drinking water _ Shri Harlsh
35 S eight hilly districts etc. of . Rawat
Uttar Pradesh.

Opehing of additional colleges Dr. Vasant
* to ensure admission of eligible Kumar Pandit
students in Delbi.

15-7:1982 @ s

18-T-1982 o o5

}*.
|

|
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41

42.

48.

45-

47

Adequate Central assistance
for carly completion of sec-
ondHooghly project.

Steps to prevent breach of
Greater da Bundh
in Bihar on the Border of

gtldl district of West Ben-

All non-release of funds
by University Grants Com-
mission to the Universities of

West Bengal.

. Investigation in the incident

of Air dropping of leaflets in
Chinese language etc. in
Jodhpur district in Rajasthan.

Need for im) tin the
ing of e system

erking o Eiehone e

mentary constituency.

Construction of the proruﬂl
Talcher-Sambalpur rail link
in Orissa during the Sixth

Delay in setti p of petro-

chernical posost in Binar.
[ect

uate tompensation to the

owners by DDA on
acquisition of their plots of
land.

Alleged denial of admision
by Delhi University to stu-
dents of Bihar in view of
10+2+3 system.

. All incidents of sacrilege

in jab with reference to
such idents in Patiala
town.

Statement on the alleged loot-
ing by daeoits from Pakistan
acroes the border in Rajas-

. Reduction of Excise Duty and

other measures to help tea

growers of Kerala in getting
a remunerative price,

Construction of memorials Shri Ram Lal
Rahi

and other steps in the memory
freedom fighters.

Shri Chitta 3
Basu

Dr. Golam
Yazdani

Shri Sudhir
Kumar Giri

Shri Ashok
Geblot J

Shrimati Usha 1
Verma

Shrimn_tii Jayanti

Patnai
Shrimati Krishna
Sahi
Shri Ram Vilas

Paswan

Shri Ramavatar
Shastri

Dr. Karan Singh

Shri Krishna
Kumar Goyal

Shri Xavier
Arakal

H.M.

1?82~
19-7-18e o 6.

20-7-1g82 o =29:
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1 2 3 4 5 6

e —pm s st M —— r bt H. M.

50. Setting up of a Chemical Prof Nirmala 3
Fertilizer Unit based on  Kumari Shakta-
rock phosphate in  Chit-  wat
torgarh in than.

s1. Protection of Hindu religious  Shri Mani Ram
places in Pakistan and  Bagri
permission for visitors  to
go there.

52. Need for constitutional Shri Ram Pysrc
Amendment Bill for the Panika
inclusion of 13 tribes under
the tribal lists «of Uttar
Pradesh.

53. Problems faced by Beedi ShriZainul a1-7-198a o 14
workers of Ghazipur Basher
" district of Uttar Pradesh.

-
. Early decision for setting ShriJagpal Singh
* up zfl bench of Allahabad
High Courtin Western Uttar
Pradesh.

55. Shortage of X-Ray films. Shri D.P. Yadav

56. Enquiry into incidents of Prof.P.J. Kurien
dacoity and looting
on Railways and steps
to check the same.

57. Action against the organiser Shri Chandra Pal
who cheated pilgrims from  Shailaai
Rajasthan and otber places

stranded at Mathura

Junction. J
\)/ Need for amendment to Shri Kamal Nath)

existing Rent Act.

39. Need to reconsider alleged Shri K.A. Rajan
decision on mcchaningon
of coir mats on powerlooms.

Go. Alleged inundation of the Shrimati Usha
adjoining areas of Kheri- Verma
Lakhimpur due to Sharda

Project.
-
61. l:g]g of Regional Dhﬁ-ﬁ?u Prlgf. NShgmkh
es to Te § ts umati ta-
of Sainik m far wat
further defence education.
62. Financial  assistance  to Shri A K. Balan I
the prisoners  released 26-7-1982 o 19

recently from  Pskistan
jails so that they could reach
their native places.

63. Setting up of » fertilizer ShriKrishna
Kumar Goyal

.



unit in the Central Sector
at Sawai-Madhopur in
Rajasthan .

‘64. Steps to give relief ta farmers Sbri Harikesh )
affected by drought in Bahadur l
various States in the country.

65. Praovisian of special rebate ShriM.
3 i Surin

wali and Pongal Days on
handloom cloth in Tamil
Nadu.

66. Need toresume the practice ShriN. Dennis )
of lending money against
Jewellery and  gold orma-
ments as security by the
nationalised banks and
financial institutions.

67. Alleged dharna by people
7 of Ladakh in support of Shri P. Nsmgyal
their demands.

'68. Need to include Pithoragarh Shri Harish Rawat
and other arecas under
Drought Prone Areas

Programme.
l@;fminu habit of taking drugs Shri Mool Chsnd
and steps to check the same. Daga i

70. Central assistance to West Shri Satyagopal
Bengal Governmentin view Misra
of drought, late rains
ete. - I .

71. Assistance to State Govern- Shri Ramavatar 27-7-1982 o 22
E:g;c for construction of a  Shastri
i over Ganga near
Gulzar Bagh in Patna.

72. Need for additional steamers Shri D.S.A.
between Rameshwaram  Sivaprakasham
and Colombo and new
steamer service between
Tuticorin and colomba. I

3. Need for sctting up of an Dr. AU, Azmi
industry under the Central
Sector to provide employ-
ment in Jaunpur district
of Uttar Pradesh.
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74. Assistance to Mndh};a Pradesh Dr. Vasant
ernment ght the Kumar Pandit
alleged outbreak of Guinea-
worm (Narua inan epidemic
form in ya Pradesh.

.
75: Nm-l’u.rchasc of wheat by Shri Rajesh Pilot

Co?cnt:cn of India
in some districts of Uttar
Pl‘adﬂh Haryana and
Punjab.

76  Attaching of more bogies Shri Chintamani
to the “‘ll{n; m Jena
Mpur- urda

of Sout.b-l"astem
lhilwny

77 to protect the ancient Shri Chandra
thefts in the country. Pal Shailani

78. "Imports of astural rubber Shri Sanyogita
to maintain & proper ba- Rane
lance between its demand
and supply.

79- Alleged  islocation  in Shri R. P. Das
running of pasenger trains
an Rans, Ra-
e sections
the m Dividon of
Eastern Railway .

80. Construction of two Railway Sbri M. Selvaraju
Bhecmanagar

at
hn;rlds: Thennore in Tiru-
chirapalli district of Tamil
Nadu,

81. Deterioration in .he tele- ! Shri Ram Vilas
phone system in the country, Paswan

82. Reported decision to dis- Shri K. Lakkappa
hotline

connect the
w.lephunc lines link-
ing different airports,

83 Need to release the ¥ Shri Arjus Sechi
of the Commuttee
which went into the func-1
of Tostitute of Ad-
Study of Simla,

84. Need to continue the Air- Shrimati Jayanti
port Visa System, Patpaik

85. Alleged racket fa-m.'dn‘ ShﬂB-.pmheh

1

J
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86. Supply ition of food- Shri Sudhir 7 29-7-1982 o at
grains to West Bengal. Kumar Giri
87. Alleged increase in the sea- Shri Ashfaq
fare of pilgrims going to Haj. Hussain
88. Doordarshan coverage of Shri
Asiad 1982 for some dis- yan Jatiya
tricts of Madhya Pradesh.
89. Better maintcnance and Dr. A. Kalanidhi §
upkeep of Kannaki (
Devi) Temple in Tamil Nadu.
90. Underground cooking gas Shri Digambar
pipe lines in the towns Singh
around Mathura Refinery.
91. Need to stop indiscrimi- Shrimati Madhuri |
nate cutting of trees in  Singh
Purnia in Bihar,
92. Pest attack on apple crop Shri Ghmtamnni.]
in Himachal Pradesh and Jcna
Jammu and Kashmir,
93. Steps to check abduction Shri Chandea Pal {
children for brgging Shailani
by some gangs.
g4. Steps to improve economic Shri Harikesh
condition of handloom Bahadur
weavers in the country, 4
95. Women procession on and Shri Atal Bihari ] 2-8-1982 o 12

9.

97

100,

August, 1982 regarding Vajpayee
dowry deaths in Delhi. P

"Immediate steps to check Shri Ram Vilas
mosquito menace and Paswan

alleged increase in inci-

dents of Malaria in Delhi.

Problems of soil ecrosion on Shri Zainal
the Banks of the Bhagirathi Abedin
near Farakka. J

Provision of facilities of play Shri Bheekhabhai)
grounds, playing equip-

ments and coaching 1n

villages,

Alle shortage of stores Prof. Narain
advegr?elly lﬂ'e::t?ng the ex- Chand Parashar
tension of telecom met work

in the rural areas of the

country.

Extenllon of Raw Cotton Shri Uttam
Mono urchuc Scheme Rathod
to Mal
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H. M.

101. Economic t of Shri Rammath | g8-1082 o 20
Bundelkhand and Dubey
backward arcas

102. to lift lock-out in Shri Ramavatar }
Mills in Bibar.

109. Setti up of two more Shri Era Mohan

i mﬁ"’a Bharat clectronics.

104. Need to ensure marketabi- Shri Ajit Kumar
lity of the products of Saha
small scale and ancillary
units by Eastern Coalficld
Limited in Asansol arca.

105. Procedure of registration Prof. Ajit Kumar
of students in niversi Mechta
of Delhi and _]awahar
Nehru Universi

106. " Railway services in certain Shri Ram Lal
parts of Uttar Rahi J

107. Reported move to impart Prof. P. J. Kurian
Coconut Oil.

108. Declaration of certain deve- Shri Harish
jopment blocks of Uttar Rawat
Pradesh as Tribal areas.

109. Provision of adcquate radio Shrimati Jayanti
oetwaek in the State Patmik
of Orissa and improvement
in the transmitter installed
at Cuttack Station.

110. Central clearance to capro- Smt. Krishna
lactum plant at Barauni. Sehi.

1. t of trensport Shrimati Usha
facilitics in Tarai area of Verma
Uttar Pradesh.

112. Adequate compensation to Shri Ghulam
farmers whose land has Mohd Khan
been acquired in connecticn
with setting up of a Can- I 3-8-1982 o 18
tonment in dabad, ,

113. Need to rescttle the peasant gth K.

8 families removed for cons- Kodiyan
truction of Kallada Dam
in Kerala.
114. Development of district Shri Harish

Pilibhit and Puwayan Kumasr
Tehsil of Shahjahanpur Gangwar
district in Uttar Pradesh.

e
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1135 Introduction of Shri Bapusaheb |
S Moiroduction of high, lmdd Parulckar |
out-dated ships of |
Lines in Konkan Cout |
Line. ll
116, Expeditious completion of Shri Somnath |
;:umm;,chhnon of Ii,l;gallott- Chatterjee
t at rpur,
Cnfcn J
117. All exe- Shri Arjun Sethi )
cution of 01}' dnllmg pro- |
Jects. |
I
118. Need to effect improvement Shri Satyana- |
in the postal services in_ rayan Jatiya |
Ujjain, Madhya Pradesh. I
119. Need for a high level bridge Shri D. P. Yadav {
over river Ganga near |
Sultan Ganj in Bihar. I
I
120. Plantation of trees along Shri Virdhi :
National Highways. Chander Jain |
121. Immediate decision to pub- Shri Satya; !
list  cheaper edition of gopal !
Ravindra Rachanavali in > .
Bengali. | 6-8-1082 o 39
|
122. Alleged  unauthorised im- Shri Ratansinh |
part of polyester filament 1
in the country. |
|
123. Reported recent killing of Shri Mangal |
two harijans in Ram Premi |
pura village of Aligarh |
district of Uttar Pradesh. '
1284. Need for improvement in Shri Zainul ;
the working of tele Basher |
system in  Ghazipur dntnct J
of Uttar Pradesh.
125. Prablem of getting ration Shri R.N. Rakesh
cards by Government emp-
loyees in Delhi on shifting
to snother Gavernment
quarter. |
196. Cancentration of offices of Shri Kamal Nath |
Government and  Public |
Undertakings in Delhi. |
127. Alleged postponement  of Shri Chintamani i
|
1

mme in
g?lndm
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140.

141,

él:cmpani-jnkhpun Railway  Soren

—_——

Boml:uy Suburban Railway Dr. Subramaniam
Service. Swamy

Problems of ex-servicemen Shri Amal Datta
;h:kl:iﬁuted in public sector

Steps for better working of Shri Harikesh
Enul and telephone system  Bahadur
Uttar Pradesh. J

1 2 3 5 6
H M
28, Distribution of Mahi River Shri Virdhi |
Water between Rajasthan Chapder Jain |
and Gujarat. \
|
129. Unmatisfac telephone Shri Ashok
s services mwr),r]odhpw and Gehlot t
adjacent areas. |
130. Unin ted working of Shri Krishan |
Atomic Station of Kumar Goyal !
Kota, Rajasthan. f 9-8-1982 o 20
1g1. Proper maintenance of food- Shri Harish |
graias by Food Corpora- Kumar Gang- !
tion of India. wer |
|
132. Steps to increase milk pro- ShriB. D. Singh |
dnctw:lz d_m the ommtry. |
instea depending |
imported  skimmed n:ull: |
1
133. Maharashtrr - Karpnataka Prof. Madhu l;
Border dispute. Dandavate |
134, Assistance to Tripura Go- Shri Ajoy Diswas |
vernment to meet the si- i
tuation created by alleged H
heavy floods. |
J
135. Central survey team to study Shri Krishan
soil crosion by rivers in Datt Sultanpuri
Himachal Pradesh.
136. Financial assistance to small Shri Bheekha-
scale units by Nationalised bhai |
Banks. |
137. Need to make available child- Prof. Nirmala ‘
ren literature at cheap price  Kumari
in the country, Shaktawat
138. Delay in construction of Shri Harihar 10-8-1982 o ay
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142. Provision for a first clas | Shri 11@1:5!
bogey from Saharanpur to  Sing
Lucknow and rfl:ccd for I‘Ell"l-
i Sangam Express from
Srﬁunnpur ina of 2
Meerut.
143. Need to allot more wagons Shri Y.S.
for transporting bananas Mahajan
from Jalgaon to Delhi. J
144. Question of Central assistance Smt. Usha 1
and directions to State Go- Prakash
vernment of Maharashtra to  Chaudhari
pass National Highway No.
6 near Amravati along the
border of the city.
145. Establishment of an oil termi- Shrimati
nal at Paradip in Orizsa. Jayanti Patnaik
146. Declaration of certain blocks Shri Uma Kant
of Mirzapur district as Indus- Mishra
trially backward area.
147. Relief measures in Katihar Shri Tariq
district in Bihar due to floods Anwar
-~ and crosions in Mahananda
Ganga rivers.
148. Declaration of 17 September Shri Jaipal Singh
as social Justice Day on the “Kashyap
birthday of Periyar E.V.
Ramaswamy.
149. Alleged crisis in publishing Shri Arjun
industry due to high cost of Sethi
paper. : - 1-g-1982 o /24
[]

150

151,

152,

153.

154.

Need for a direct Air India Prof. P.J. Kurien
flight from Trivandrum to
Doha and Muscat. !

Circular/Ring Road transport Shri T.R. Sha-
service in Bangalore city, manna

Alleged eviction of tribals by Shri Baburao
forest dgpartment in Madhya Paranjpe

Relief measures for tribals of Shri Ramavatar
Santhal. Parganas in Bihar  Shastri

in view of alleged eontinuous

drought,

Restoration of train services Prof. Ajit Kumar
on Samastipur-Darbhanga Mechta

2.1d Samastipur-Khagariya

Sections of North Eastern

Railway. J
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155. Need to increase the contri- Shri D.S.A. ’
bution of workers to Provi-  Sivaprakasham
dent Fund to 10 per cent L
156. Union Government’s cléar- Shri Ahmed -
ance for setting up of a Mohammed
Nylon-6 project in Gujarat. Patel
157. Need for setting up of a Rail- Si'lri V.8. Vija-
way Coach Factory at Pal- yaraghavan
ghat in Kerala.
158. Development of Tourism dur- Smt, Madhuri
ing the ASIAD and arran-  Singh
gements for taking foreign )
tourists to Bihar. !
159. Development of Chitrakut Shri Ramnath
town falling under the Jur- Dubey
isdiction of Uttar Pradesh
_and Madhya Pradesh Go-
vernments.
160, Problems of Railway emplo- Shri Basudeb
yees of Statutory Staff Can. Acharya
teens,
161. Punctuality of trains between Shri Shantubhai
Ahmedabad and Khedbrah- Patel
ma and Ahmedabad and g 13-8-1982 o g5
Udaipur and nced for re-
placement of old locomotive
engine by diesel engine.
162. Development of tourism in  Shri R.P. Gaek-
Gujarat. . wad
163. Use of Hindi by Delhi Ad- Shri K.T. Kosal-
ministration. ram
164> Facilities for improving the Shri M.S.K.
condition of fishing industry  Sathiyendran
and fishermen in Tamil
Nadu. )
165. Granting of additional loan Shri K.A. Rajan
to Kerfh Government for ’ |
raw cashew nuts procure- |
ment scheme. .
166. Need to construct Kichau  Shri Ram Lal ’
Dam in Uttar Pradesh. Rahi \
167. Need to decrease railway Shri Rasheed
_freight charges for transpor- *©  Masood i
tation of fruits.
168. Incidents of atrocities on Shri Ram Vilas
Harijans in Uttar Pradesh  Pdswan
and Bihar,
1 Allc* non-delivery of pos- Shri Rameshwar
S i Neckhra

tal k in Itarsi.
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170. Alleged financial strain on Shri Adbul

educational institutions and ~  Samad 13-8-1982

schools  established

minority communities iu

Tamil Nadu.

Need to increase financial Prof. Narain

allocation for expeditious Chand Parashhar,

eonstruction of the

ed new Railway line of
Nangal-Talwara in Hima-
chal Pradesh.




(iii) Statsment under Direction 16 wmctu;a information regarding discussion
on Private Members' Ravolution

Brief Subject Name of Minister Date Time
taken

H M.

Correc ain informaton given by bhim Shri Bhagwnt Jha 8-7-1982 o
mtie House on 26 February, 1982 in o o
course of reply to the discussion on
Private Members Resolution moved
l':ZrShl;sMM hwm&eon IB’I_Je&:m
1901 dfale O nse
truction Wo?::m‘
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19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
b e
H. M.
BILLS
(a) Government Bills . . 49 51 27.3
(b) Private Members' Bills 7 27 41
BUDGETS
(a) Railway Budget . . . 2 g5 1.4
(b) General Budget . . . 2 24 1.3
(c) Bull_‘.ilﬁzt in rﬂpecr. of States t.lncll:r Pmlldcnt’l 5 o4 a8
CALLING ATTENTION NOTICES (Rule 19%) 15 41 8.6
LCISCUSSIONS
(1) Half-an-Hour Discussions (Rule 53) . 3 57 2.2
(7) Short Duration Discussions (Rule 193) 34 35 18.9
MATTERS UNDER RULE 377 . . 6 g7 8.6
MOTIONS
Motion of No-Confidence . . 10 05 5.5
QUESTIONS . . . . . % o1 2.1
RESOLUTIONS
(a) Statutory Resolutions . . . .
(b) Private Members® Resolutions . 7 32 4.1
STATEMENTS (Rule g72) . . 3 17 1.8
Iucl ::A T'I;Ib.ﬁ,asw:?m of P
Explanations eu:u ’ t ar 6.3
ToraL: 182 27 100.0

*Joint discussion took place on Statutor; Resolutions [vide Statement No lﬁ
8l. Nos 1 and 2} and General Discumion anc. Demands for Grants in respect of
Budgel (Anm) or 1982-8g. "l'lmehha:on]ointl)imﬂon has been shown under
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